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Shri jAipAl Sin̂ i  May I know
whether Ooverninent nave under serious 
consideration the question of giving more 
loans, interest-free or otherwise, to the Air- 
India International to enable it to endrclc 
the globe with its services ?

Shrl JagHvan Ram: We have never 
refused any request from the Air India 
Intemational  for  increased  capital 
outlay, and whenever the Air India Inter­
national  will approach the Government

with a view to expand its services more and 
more, any request to that effect» will be 
very sympathetically considered,

Natioaal Index

* 1098.  Shri Ram Shankar Lai: Will 
the Minister of Food and Agriculture 
be pleased to state:

(a) whether it is a fact that the Indian 
Council of Agricultural Research haive 
sanctioned a ŝeme for the compilation 
and maintenance of a National Index of 
field experiments in Agriculture; and

(b) if so, when the index is expected 
to he prepar̂ ?

The Minlater of Agriculture (Dr. 
P. S. Deahmukh): (a) Yes.

(b) In five years.
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The Mlaimr of Agricultiurc (Dr. 
P. S. DeshmuUi)! W The Delegition 
returned on the 25th July, 1955 *nd is 
expected to lubmit its Report shortly.

(b) and (c).  Do not arise tt present.

Train Accident

*iioa Shrl  Saagaiuuu Will  the 
Minister of Railways be pleased to state:

(a) whether it is a fact that the 141 
Down Madras-Puri Passenger Train met 
with an accident on the 5th August, 1955, 
at 6-10 A.M., between Naupada and Pundi 
on the South-Eastern Railway;

(b) if so, the causes of the accident;
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(c) Che number of casualties;

(d) the persons responsible for the 
accident; and

being  taken  against(e)  the  action 
the delinquents?

The Parliamentary Secretary to the 
Mlniater of Rallwaira and Traniport 
(Shri Shahnawaz Khan): (a) to (e).  A 
statement is placed on the Table of the 
House.  fSw Appendix VI, annexure No. 
53l.

Shri Sangannaz May I Icnow whe­
ther Press  representatives  from the 
Andhra and Orissa States visited the 
•cene of occurrence, and if so, whether they 
have done so on the invitation of the Govern­
ment of India or of their own accord?

Shri Shahnawaz Khan: We arc
not rware of any invitation being issued 
to any Press representatives.  It is not 
the normal practice.

Shri Sanganna: May I know whe­
ther Government contemplate  giving 
compensation to the dependent families 
of the victims ?

Shri Shahnawaz Khan: So far no
claims have been received.

Shri Nanadaa: May I  know whether 
the persons killed were ordinary pas'̂cn- 
gers or railway servants ?

Shri  Shahnawaz  Khan: I  do
have the exact information.  But  they 
were  outsiders.

Shri Sanganna:* May I know what 
safeguards have been provided to see that 
there is no danger on the line?

Shri Shahnawaz Khan: The nor­
mal safeguards are there.  There are a 
number of railway officers whose job it 
is to see that the track is always safe for 
running.  The  normal  precautions  arc 
taken.

Shri T. B. Vittal Rao: From the
statement, I find that the Government 
Inspector of Railways  is inquiring into 
this. The Railway Accidents Inquiry Com­
mittee had recommended that in the case 
of such serious accidents, judicial inquiry 
should be instituted.  May I know whe­
ther it is in the cont.mplation of Govern­
ment to institute any judicial inquiry into 
accidents of this nature?

The  Minlater of andRailways __
Tranaport (Shri L.  Shaatrl)i No.
We do not propose to entrust these in­
quiries to judicial officers.  As the hon. 
Member is aware,  these inquiries are 
held by Government Inspectors who have 
nothing to do with the railways.  They are 
independent and are under the control of 
the Communications Ministry.

FocmI Scarcity Conditiona in Oriaea

*izoa, ShriB. CDaat Will the Mini- 
ter of Food and Agriculture be pleased 
to state:

(a) whether it is a fact that  food 
scarcity conditions are prevailing in certain 
districts of Orissa State; and

(b) if so, the steps .taken or proposed 
to be taken by Government in the matter ?

The Deputy Minlater of Food and 
Agriculture (Shri M. V. Kriahnappa)t
(a) There has been some damage to crop 
due to drought in certain districts of Orissa» 
but as far as we know scarcity conditions 
have not been allowed to develop any­
where.

(b)  The Centre has allotted 50*000 
tons of rice and paddy to Orissa from 
Calcutta to enable the State Govern­
ment to meet the requirements of the 
drought affected districts.

Shri B. C. Daa: Have Government’s 
attention been drawn to the statement 
of the Chief Minister of Orissa that the 
districts affected should be declared famine 
areas ?

Shri M. V.  Kriahnappa: I have
already stated that in some districts of 
Orissa, there are drought conditions.  In 
the same areas, there were drought con­
ditions last year also.  Also, whatever the 
Chief Minister of Orissa declares comes to 
our notice.

Shri B, C. Daa: Have Government’s 
attention been drawn to the allegation that 
the rice supplied from the Central Depot 
at Calcutta is rotten and emits a bad smell, 
proving injurious to the people who oat 
that nee ?

Shri M. V. Kriahnappa: We supply 
very good rice.  The allegations generally 
common are that whatever  Government 
supply is  rotten.  If the hon. Member 
is interested, I am prepared to take him 
and show him that we supply Orissa the 
best rice, because Orissa gave the country 
rice when we were in need of it; Orissa 
was a surplus State and it fed us in time of 
need,  and we do  not want to supply it 
bad rice.

Shri B. C. Daa: Has the Govern­
ment of Orissa approached the Central 
Government for supply of free wheat to 
the affected areas?  If so,  what steps 
thereon have been taken by Govern­
ment?

Shri M. V. Kriahnappa: There is
a free market. As the non. Member 
knows, the people of Orissa are not wheat 
eaters generally.  We are prepared to 
supply them wheat.  As far as rice ia




